
HIGH COURT OF DELID: NEW DELHI 


No. 19/DHC/GazlG-7NLE.2(a)/2017 

Dated : 2Sth July, 2017 

ORDER 

Hon'ble 'the Acting Chief Justice and Judges of this Court have been pleased to make 
the following postings/transfers in the Delhi Judicial Service with effect from 14.0S.20J7:­

Name of the From To District to RemarksSl..l Officer which 

(Mr.IMs.) 


No. 
allocated i 

N eeraj Gaur \ Addl. Coordinator, 1. CMM, Shahdara, Shahdara Vice Ms. Shuchi 
Delhi Arbitration K.KD Laler (proceeded on 

Centre, High Court maternity leave w.e.f 
(On deputation) 14.3.17) 

2. !ACMM-l, New SCJ-cum-RC,Jyoti Kler Shahdara Vice Mr. Sudhanshu 
Delhi, PHC Shahdara, KKD Kaushik, CPC, DHC 

(on diverted capacity) ~ 

JSCC-cum-ASCJ ­ ACMM-l,New New Delhi3. Pooja Tal~ar Vice Ms. Jyoti Kler 
cum-Guardian Judge, Delhi, PHC 

South, Saket 

4. Monika Saroha On return from JSCC-cum- Vice Ms. Shelly 
maternity leave 

South-East 
ASCJ-cum- Arora (proceeded on 

Guardian Judge, maternity leave w.e.f 
South East, Saket 15.5.17) 

JSCC-cum­5. Prashant Sharma ACJ-cum-CCJ-cum- South Vice Ms. Pooja 
ARC, North East, A.SCJ-cum- Talwar 

KKD Guardian Judge, 
South, Saket 

6. Purva Sareen MM (Mahila Court)­ ACJ-cum-CCJ- I North-East Vice Mr. Prashant 
2, South West, cum-ARC, North Sharma 

Dwarka East, K.KD 

In a new Court. 

Central, THC 
7. Vijay Kr. Jha Civil Judge-S, MM-2,Shahdara, Shahdara 

KKD 
(To be assigned work 
arising out of investigation 
of cases of PS Farash 
Bazar and PS Seema Puri 
on withdrawal from the 
court of Mr. Pranjal 
Aneja, MM-l, Shahdara 
Distt. KKD and arising 
out of investigation of 
cases of PS Harsh Vihar 
on withdrawal from the 
Court of Mr. Pankaj 
Arora, MM-03, Shahdara 
Distt.) 

8 EktaGauba ARC-I, Central, THC MM-4, South­ South-West Vice Mr. Jagminder 
West, Dwarka Singh 
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, ' 

9 Mona . Tardi 
Kerketta 

Civil Judge-5, West, 
THC 

MM-5, Central, 
THC 

Central Vice Mr. Sachin 
Gupta 

10 J agminder Singh MM-4, South- West, 
Dwarka 

ARC-I, Central, 
THC 

Central Vice Ms. Ekta Gauba 

11 Rajinder Kumar ARC-2, Central, THC MM-l, South, 
Saket 

South Vice Mr. Vipin Kharb 

12 VipinKharb MM-l, South, Saket ARC-2, Central, 
THC 

Central Vice Mr. Rajinder 
Kumar 

13 Sushi! Anuj 
Tyagi , 

. ACJ-cum-CCJ-cum-
ARC, South-West, 

Dwarka 

MM-6, South-
West, Dwarka 

South-West Vice Mr. Dheeraj 
Mor 

14 Dheeraj Mor MM-6, South- West, 
Dwarka 

ACJ-cum-CCJ­
cum-ARC, South 

West, Dwarka 

South-
West 

Vice Mr. Sushil Anuj 
Tyagi 

15 Neha \ Civil Judge-9, 
Central, THC 

MM (Mahila 
Court)-2, South 
West, Dwarka 

South-West Vice Ms. Purva 
Sareen 

16 Sunil Kumar 
Sharma 

MM, North-East, 
KKD 

Civil Judge-7, 
West, THC 

West Vice Ms. Aditi Garg 

17 Sudhir Kumar 
Sirohi 

MM-3, South -East, 
Saket 

Civil Judge-5, 
Central, THC 

Central Vice Ms. Sonam 
Singh 

18 AshokKumar 

I 

MM-3, New Delhi, 
PHC 

MM (NI Act)-3 
South-East, Saket 

South- East Vice Ms. Manisha 
Tripathy 

19 Dinesh Kumar 
; 

MM (Traffic), North-
East, KKD 

MM-8, Central, 
THC 

Central Vice Mr. Rakesh 
Kumar Rampuri 

20 Arun Kumar 
Garg 

Civil Judge-4, 
Central, THC 

, 

MM-8,West,THC West In a new Court. 

(To be assigned work 
arising out of investigation 
of cases of PS Anand 
Parbat on withdrawal from 
the court of Mr. Ajay 
Singh Shekhawat, 
ACMM, West and arising 
out of investigation of 
cases of PS Khayala on 
withdrawal from the Court 
of Ms. Deepika Singh, 
MM-6, West.) 

21 Atul Krishna 
Agrawal 

CivilJudge-l, West, 
THC 

MM-5, West, 
THC 

West Vice Mr. Sushil 
Kumar 
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22 Gajender Singh MM-4, West, THC MM (NI Act)-4 Central In a new Court. 

Nagar Central, THC 
(The Distt. & Sessions 
Judge (HQ) to assign 
sufficient work on 
withdrawal from, the other 
existing NI Act Courts of 
the District so as to ensure 
equal pendency.) 

'. 

23 Sandeep Gupta Civil Judge-2, West, MM-7, South­ South-West Vice Mr. Sunil Gupta 
THC West, Dwarka 

\24 Viplav Dabas MM-4, North-West, Ci vii J udge-l , Central Vice Mr. Himanshu 
Rohini Central, THC Raman Singh 

25 Pankaj Sharma MM-5, New Delhi, Civil Judge-3, West Vice Mr. Dharmender 
PHC West, THC Singh 

26 Bhavna Kalia MM (Mahila Court)­ MM (Mahila North-West Vice Ms. Saumya 
1, South, Saket Court) North- Chauhan 

West, Rohini 

27 Susheel Bala 'MM (Mahila Court) ­ MM-IO, Central Central Vice Mr. Muneesh 
Dagar 2, North West, Rohini 

I 
THC Garg 

28 Saumya Chauhan MM (Mahila Court), MM-l, West West Vice Ms. Mayuri 
North-West, Rohini THC Singh 

29 Vishal Pahuja, Civil Judge-2, South, MM-4, West, West Vice Mr. Gajender 
Saket THC Singh Nagar 

30 Sachin Sangwan MM-4, Central, THC Civil Judge-4, West Vice Mr. Chander 
West, THC Mohan 

31 Harvinder Singh MM-6, New Delhi, MM(NI Act)-l, Central Vice Ms. Amrita 
PHC Central, THC Tonk 

32 Aditi Garg Civil Judge-7, West, MM, North-East, North-East Vice Mr. Sunil 
THC KKD Kumar Shantla 

33 Manisha Tripathy MM(NI Act)-3, MM-3,New New Delhi Vice Mr. Ashok 
South-East, Saket Delhi, PHC Kumar 

~ 

34 Dheeraj Mittal M:t1-2, East, KKD Civil Judge-2, Central Vice Ms. Mahima Rai 
Central, THC 

35 Mayuri Singh MM-l, West, THC MM (Mahila South Vice Ms. Bhavna 
Court)-l, South Kalia 

Salcet 
( 

i 36 Manika MM (Mahila Court)­ MM-3 South­ South-East Vice Mr. Sudhir 

I 2, Central THC East, Saket Kumar Sirohi 
I I 
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37 PawanKumar , MM-2, Central, THC Civil Judge, South-West IVice Ms. Neeti Suri 
South-West, Mishra 

Dwarka 
I 

i 

Muneesh Garg 38 MM-IO, Central, Civil Judge, East East Vice Ms. Sadhika 
THC KKD Jalan 

MM-7, South-West, 39 Sunil Gupta \ MM (NI Act)-2, Central Vice Ms. Riya Guha 
Dwarka . Central, THC 

, 40 Chander Jit Singh MM (Traffic)-! South MM-4, North­ North-West Vice Mr. Shirish 
East, Saket West, Rohini Aggarwal 

I 
41 Sachin Gupta MM-5, Central, THC Civil Judge-5, West Vice Ms. Mona Tardi 

, West, THC Kerketta 

42 Dharmender Civil Judge-3, West, MM-5,New New Delhi Vice Mr. Pankaj 
Singh THC Delhi, PHC Sharma 

43 Chander Mohan Civil Judge-4, West, Vice Mr. Sachin 
THC 

MM -4, Central, I Central 
THC Sangwan 

\ 

MM-5,West, THC MM (NI Act)-3, 44 Sushil Kumar South Vice Ms. Vasundhara 
South, Saket Azad (proceeded on 

maternity leave w.e.f. 
17.4.17) 

MM(NI Act), East Vice Ms. Vidhi 
Rampuri \ 

MM-8, Central, THC 45 Rakesh Kumar 
Gupta Anand East, KKD 

! 

. 
MM (Traffic), North-West Vice Mr. Apoorv 

Malik 
MM-2, West, THC 46 Ajay Kumar 

Sarvaria (on diverted 
Rohini 

North-West, 
capacity as Nodal 
Officer, DSLSA) 

I 

In a new Court. North 
2,Central, THC 
MM (NI Act)­ MM (Mahila Riya Guha ,

47 
Court)-2, North, 

(The Distt. & Sessions
Rohini Judge (North) to assign 

sufficient work on 
withdrawal from the other 
existing Mahila Court of 

I the District so as to ensure 
equal pendency.) 

MM-4, North­ North-West Vice Mr. Viplav 
maternity leave/CCL 

On return from Pooja Aggarwal 48 
DabasWest, Rohini 

Vice Mr. Chander Jit South-EastMM (Traffic )-1, MM-6, North, Rohini Kapil Kumar 49 
SinghI South-East, Saket 

I I 

Vice Mr. Dinesh 
Rohini 

North-EastMM (Traffic),MM-4, North-West, 50 Shirish Aggarw~ 
KumarNorth-East, KKD' 

East Vice Mr. Dheeraj 
Central, THC 

MM-2, East, Civil Judge-2, MahimaRai51 
MittalKKD 

! 
i 
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52 Virender Singh MM-2, North, Rohini MM (N! Act)-2 West Vice Ms. Akanksha 
West, THC Vyas 

53 Sadhika J alan Civil Judge, East, MM-6, North North Vice Mr. Kapil 
KKD Rohini Kumar 

54 Neha Gupta On return from MM-2, North, North Vice Mr. Virender 
Singh maternity leave/CCL Rohini Singh 

, 

/55 Amrita Tonk MM(NI Act)-I, MM-6,New New Delhi Vice Mr. Harvinder 
Central, TH C Delhi, PHC Singh 

56 Sonam Singh Civil Judge-5, MM (Mahila Central Vice Ms. Manika 
Central, THC Court)-2, Central, 

THC 

57 Vidhi Gupta MM (NI Act), East MM(Mahila Shahdara In a new Court. 

Anand KKD Court)-3, 
Shahdara, KKD (The Distt. & Sessions 

Judge (Shahdara) to aSSign 
sufficient work on 
withdrawal from the other 
existing Mahila Courts of 
the District so as to ensure 
equal pendency.) 

58 Neeti Suri Mishra Civil Judge, South­ MM-2, Central, Central Vice Mr. Pawan 
West, Dwarka THC Kumar 

59 Akanksha Vyas MM (NI Act)-2 West, MM (Mahila North-West Vice Ms. Susheel 
THC Court) -2, North- Bala Dagar 

West, Rohini 

60 Himanshu Raman Civil Judge-I, Municipal South- Vice Mr. Anurag 
Singh Central, THC Magistrate, South West Thakur 

West, Dwarka 

61 Deepak Kumar-I MM-2, North West, . MM-2, West, West Vice Mr. Ajay· 
Rohini THC Kumar Malik 

i 

62 Anurag Thakm; Municipal Magistrate, MM -2,'N orth­ North-West. Vice Mr. Deepak 
South West, Dwarka West, Rohini Kumar-I 

63 Divya Malhotra On completion of Ci viI Judge, North-West Vice Ms. Sonam 
Training North-West, Gupta (proceeded on 

Rohini maternity leave w.e.f 
1004.17) 

! 

64 Richa Sharma On completion of Civil Judge-I, West Vice Mr. Atul 
Training West, THC Krishna Agrawal 

• On completion of Civil Judge-8, Central Vice Mr. Vijay Kr.65 Mayank Mittal 
Training Central, THC Jha 

I 
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66 

67 

Nitesh Gupta 

Swati Gupta 

-

On completion of 
Training 

On completion of 
Training 

MM(NI Act)-4 
West, THC 

Civil Judge-2, 
South, Saket 

West 

South 

In anew Court. 

(The Distt. & Sessions 
Judge to assign sufficient 
work on withdrawal from 
the other existing NI Act 
Courts of the District so as 
to ensure equal pendency.) 

Vice Mr. Vishal 
iPahuja 

68 Dhanashree Deka On completion of 
Training 

Civil Judge -9, 
Central, THC 

Central Vice Ms. Neha 

69 iDeepak Vats 

70 Fahad Uddin 

On completion of 
Training 

On completion of 
Training 

Civil Judge-2, 
West, THC 

Civil Judge-4, 
Central, THC 

West 

Central 

Vice' Mr. Sandeep 
G,!-pta ! 

I 

Vice Mr. Arun Kumar I 
Garg , 

Notes: 

1. 	The judicial officers shall be under the control of the District & Sessions Judge of the District to 
which they have been alloc~ted. 

'It 2. The Judicial Officers under transfer shall pronounce the judgments/orders in the cases in which, 
they had reserved judgments/orders before relinquishing the charge of the court in terms of the 
postings/transfers order, and in case any matter for pronouncement of judgment/order has been 
fixed beyond the effective date of postings/transfers order, then the said matter shall be 
preponed and the judgment/order shall be pronounced before relinquishing the charge of the 
court in terms of the postings/transfers order. . , 

3. The concerned District 	& Sessions Judge will ensure that the proper track is kept about 
movement of cases from transferor court(s) to transferee court(s) due to above postings/transfers 
and no inconvenience is caused to the lawyers and litigants in transfer of cases, which shall be 
duly no!ified on the website of District Courts as also outside the transferor court(s). 

4. The concerned District & Sessions Judge will assign sufficient number of cases to the newly 
created courts as above on withdrawal from other courts of said District ensuring equal 
distribution except where the work is specifically assigned as above. . 

5. The District & Sessions Judge, West, THC shall assign work arising out of investigation of cases 
ofPS Mayapuri on withdrawal from the Court of MM-l, West, THC to the Court of Ms. Ritu 
Singh, MM-7, West, THC. 

6. 	The Court being presided over by Ms. Richa Manchanda, MM (Mahila Court), North, Rohini 
stands redesignated as MM (Mahila Court)-I, North, Rohini. 

7. The eight judicial officers who 	are completing training in the Delhi Judicial Academy on 
31.07.2017 shall be attached with the courts to which they have been posted or to courts 
exercising similar jurisdictions till then. 

BY ORDER OF THE COURT 
Sd/­

(DINESH KUMAR SJIARMA) 
REGISTRAR GENERAL 

Endst.No.3637-3679IDHC/Gaz.lG-7IVLE.2(a)/2017 Dated, the 28th July, 2017 

Copy forwarded for information and necessary action to :­

1. The District & Sessions Judge (Headquarters), Tis Hazari Courts, Delhi. 
2. Tlle District & Sessions Judge, North-West, Rohini Courts Complex, New Delhi. 
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3. 	 The District & Sessions Judge, South, Saket Courts Complex, New Delhi. 
4. 	 The District & Sessions Judge, South-West, Dwarka Courts Complex, New Delhi. 
5. 	 The District & Sessions Judge, West, Tis Hazari Courts, Delhi 
6. 	 The District & Sessions Judge, North, Rohini Courts Complex, New Delhi. 
7. 	 The Dis'trict & Sessions Judge, South-East, Saket Courts Complex, New Delhi. 
8. 	 The District & Sessions Judge, East, Karkardooma Courts Complex, Delhi. 
9. 	 The District & Sessions Judge, New Delhi, Patiala House Courts, New Delhi. 
10. 	 The District & Sessions Judge, Shahdara, Karkardooma Courts Complex, Delhi. 
11. 	 The District & Sessions Judge, North-East, Karkardooma Courts Complex, Delhi. 
12. 	 The Principal Judge, Family Courts (HQ), Dwarka Courts Complex, Dwarka, New Delhi. 
13. 	 The Secretary, Ministry ofFinance, Government ofIndia, North Block, New Delhi. 
14. 	 The Me~ber Secretary, Delhi Legal Services Authority, Patiala House, New Delhi. 
15. 	 The Director (Administration), Delhi Judicial Academy, Dwar~a, New Delhi. 
16. 	 The Secretary (Law, Justice & Legislative Affairs), Govt. ofNCT of Delhi, New Delhi. 
17. 	 The Principal Secretary (Home), Govt. ofNCT of Delhi, New Delhi. 
18. 	 The Principal Secretary (Power), Govt. ofNCT of Delhi, New Delhi. 
19. 	 The Secretary (Labour), Govt. ofNCT of Delhi, Shamnath Marg, Delhi. 
20. 	 The Director of Prosecution, CBI, Block No.3, II Floor, CGO Complex, Lodhi Road, N.Delhi-3. 
21. 	 The Director, Directorate of Prosecution, Tis Hazari, Delhi. 
22. 	 The Director General, Narcotics Control Bureau, West Block, 1 Wing-5, R.K.Puram, N. Delhi. 
23. 	 The Commissioner of Police, Police Headquarters, New Delhi. 
24. 	 The Commissioner, North Delhi Municipal Corporation, Civic Centre, Minto Road, N.Dli. 
25. 	 The Commissioner, South Delhi Municipal Corporation, Civic Centre, Minto Road, N. Dli. 
26. 	 The Commissioner, East Delhi Municipal Corpn, Udyog Sadan, Patparganj Ind. Area, Delhi-92. 
27. 	 The Chairperson, New Delhi Municipal Committee, Palika Kendra, New Delhi. 
28. 	 Secretary to Hon'ble the Acting Chief Justice and Private Secretary to all Hon'ble Judges, 

Delhi High Court, for information of Hon'ble Judges. 
29. 	 The DR-cum-P.A. to Registrar General, Delhi High Court. 
30. All Registrars, Delhi High Court, New Delhi. . . 

3l. The Joint Registrar (Vigilance), Delhi High Court, New Delhi. 

32. 	 The Joint Registrar, Chief Justice Secretariat, Delhi High Court, New Delhi. 
33. 	 The Pay & Accounts Officer, Tis Hazari, Delhi. 

Joint Registrar (Computers), DHC, with request to display this order on website ofDHC.~ 
35. 	 The Hony. Secretary, Delhi High Court Bar Association, Delhi High Court, New Delhi. 
36. 	 The Hony. Secretary, Delhi Bar Association, Tis Hazari Courts, Delhi. 
37. 	 The Hony. Secretary, New Delhi Bar Association, Patiala House, New Delhi. 
38. 	 The Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi. 
39. 	 The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi. 
40. 	 The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New Delhi. 
41. 	 The Hony. Secretary, Saket Courts Bar Association, Saket, New Delhi. 
42. 	 Personal file of the officers concerned. 
43. 	 Guard File. 

, f~,J~
(Pramod Kumar) 

Joint Registrar (Gazette-II) 

j' 

I 
\ 

, 
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